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tbe ,MiDistor of INDUSTRY be ,pleasod 
to .t~t. :. 

(I) wbothor tbo stat!' in Bureau of 
Public EDtcrprisol his becn declared sur-
plus; , 

(b) if' so, tbe dO.taiJs thereof and the 
rcaSODa thoreof; , 

(c) whether it is a fact that the Bureau 
of Public Bnterprisos was doing monito-
rinl and evaluation task which will now 
suffer; and . 

"(d) wbether it is also a fact that many 
public sector units were never or seldom 
monitored and evaluated' 'leadina to their 
failure? 

THE MINISTER OF STATE IN THE 
DEPAR.TMENT OF INDUSTRIAL DEVE .. 
LOPMENT(SHRI M. ARUNACHALAM): 
In accordance with the decision taken 
by Government, Bureau of Public Enter-
prises (BPE)bas recently been restructured. 
In the revised set up, BPS will perform 
its basic role in laying guidolines in the 
fields of personnel policy and training, 
wale policy, performance indicators, 
work: norms, etc. It will also act as a 
nodal point for collection and maintenan-
ce of information with regard to public 
sector enterprises. Consequently, three 
Divisions of BPB, viz., the produc-
tion Division. the Construction Division 
and the investments Consultancy and 
Research Division, have been wound up 
w.e.f. 14.3.86 resulting in reduction in 
staff strenatb from 262 to 159. The staff 
declared surplus have either been repat-
riated to their parent organisations or" 
their services have been placed at tbe 
disposal of the Surplus Cell, as per rules, 
for redeployment olsewhere. 

BPB's role in regard to monitoriOI 
and evaluation of perfprmance of public 
enterprises has boen &ready reduced in 
the context or theso respo'Qsibilities devo-
Ivta8 on the Ministry of Programme 
Implementatioa. Monitorina and evalua. 
tlou of performance of public sector 
ulldortakiqs will not bo adversely a1fected 
on acgount of restructuriDI of BPB 18 ,the 
.... iJ beina dODO .by tho coacemed 
.-upiltrttivo Mi~i'JritJ •• w~ll 'as by tilt 

'it to' 

Miafstry 01 Pro,ramme Ims>J.meatatJoD,. 
It is u·ot correct to say tbat many· p,ubJic 
sector units' were never or seldom mODi:' 
toted or evaluated leadinl to their lallur •• 
Monitoring and evalUation is an 00-801Dl 
function on the part of administrative 
Ministries and performance of an eDter~ 
prise depends on several factoh,. both 
internal and c&terna). 

Proto"type development aad trala II, 
c •• tre at Hyd era bad 

8111. SHRI' S. PALAKONDRA. 
YUDU : Will the Minister of INDUSTRY 
be pleased to state : 

(a) whether Union Government have 
approved the proposal sent by the Gover-
nment of Andhra Pradesh to set up a 
Proto-type Development and TrafniD' 
Centre for Electronics at Kushaiguda, By. 
derabad in Andhra Pradesh; 

(b) if so, the details of the proposal; 
and " 

(c) whether it has been incuJded in the 
Seventh Five Year pJan and the reaSOD, 
for the delay in setting up of tbe 
proposed P. D.T.C. ? 

THE MINISTER OF STATa IN THB 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT (SHRI M. ARUNACH-
ALAM) :No such proposal has been rece-
ived trom the Government of Andhra 
Pradesb. However, the Government of 
India are considering a proposal of Natio-
nal SroaU Industries Corporation (NSIC) 
for setting up a Prototype Development 
and Training Centre for Electronic. at 
Hyderabad. 

(b) The proposal of NSIC cnvisages 
settin, up of a PDTC in EJectronics at 
Hydc~abad 'with a financIal outlay 01 
Rs. 4.34 crores. The Centre win produce 
electronic components and special purpose-
machines for electronics industry and will 
also provido training. besides extcadin. 
Common F,aciJity Services to SnlaU Scale 
Units in the field of eleotronics.· , ~t 

(0) Ih is bas not btOD i'Dc:ruded 111 .h. 
S:f,Y'~lh riv~ Year,rlap.; : 1be ",r.pot., 42' 



I!JUC ba~, b.oa~ r""",t.,· the, PI .... 
~._ .-110 -." I'vited .. 'hilt a. 
til,,.. ,,*-, .. "4, Dw;n~, 01 siuiaa" p,oposaAa 
_c1,'t~ .vo14 4upliG.tioa· it would'be, d, ... 
ra\),1J . it·.a; view QIa tbQ -various . proposals i, 
_~Q .1& a ,,Qleeti., to be conveaod by the 
bt."hQ",t of B!4ctroalca. 

'ropo •• 1 to f.edaee '.port.oI d r .... 
" 

811'., SaRI HARIHAR SOREN 
wnl the Mhlistor C?fI~lJSTRY be plea .. 
led to state : 

(a) t.he Da~el of tbe countries where' 
froID 'Government are illlPortina drua~; 

'(b) the total worth of drugs imported' 
from dilf'crent countries during the last 
three year,; and 

(c) ",hether Government have, any 
proposal to reduce the imp.ort and in.c-
rease tho domestic prod ucfion of drugs ? 

THE MINISTER OF STATE IN THE 
DEPAR.TMENT OF CHEMICALS AND 
PETRO·CHEMlCA,LS (SHRI R. K. JAI-
CHANDRA, SINGH): (a) Government 
a~os Dot senerally import dEUiS. The 
Unports are mostly effocted by the.' 
pharmaceutical industry from a large num-
ber of cou.ntdes jnclu(;Un& Japal), China, 
JJuJ,l&.ary, Italy, Spain, France, HoUand, 
WClt 'Qmnany. U.K. 

(b) The total worth of bulk drugs and 
fbrmulations imported during 1982-83, 
1983 .. 84 and 1984-85 was as under: 

1982·83 

l~ 

1984-85 

... 

(c) Yes. Sir. 

••• Rs. 120.96 crores 

Rs. 126.48 crores 

Rs. 188.57 crores 

tel.tra. ..I.taDce lor 1.8tlllatlo n of 
.. blol~' pIa atl 10 Ori •• a 

·81a SHRIMATI JAYANn PAT. 
NADe.: Will tbe Minister of ENERGY 
be;.pleated ,to·atate the central asSista.Dce 
aiven to Or·l&sa -for tbe installation of 
bio-au pla,Dts 10 lar ? 

THB ·MINISTER, Op,' ENBR:GY 
~(8tfa1 !VWBANT SAlTHB): 'A t:otJl"I\Jm 

.. ..J .......... _ ... _.:..' .fIIt 
,~IJ ............ , N 

'of lao 247~61 'lakhs.has ·been rel'e •• ed·:tb 
the State Government of Orissa duriq tbe 
periOd 1981-82 to 198!·86 under the Natio-

. naJ Project for Biogas Developmen.t. 
Another sum of Rs. 13.26 lakbs was relea-
sed to Orissa from 1982 .. 83' to 1984·85 for 
Community/Institutional Biogas plants. 

Supply of water to NTPC 'from Hasdeo 
Bango Dam 

8121. S'HRI MAH;ENDRA SING,H·: 
Will .. he Minister of ENERGY be pleased 
to state: 

(a) whether there is any ~ommitment 
for supply of water to National Thermal 
Power Corporation from Hasdeo Bango 
Dam; 

(b) whether Madhya Pradesh State is 
in a position to complete the dam for 
s'uppJy of water as committed; 

- (c) the efforts Mad hya Pradesh Go-
vernment have made to complete the dam 
for water supply to National Thermal 
Power Corporation and other thermal pro-
jects; and 

(d) whether the delay is due to shor. 
tage oi funds and if so, what steps have 
been taken to meet the shortage of funds 1 

THE MINISTER OF ENERGY (SHRI 
VASANT SATHE): (a) The Govern-
ment of Madhya Pradesh had con~rmed 
in J977 and in 1981, that water require-
ments of the Korba Super Therma) Power 
Stat jon (STPS) of the National Thermal 
Power Corporation (NTPC) would be r;net 
by suitab,y regulating the dis(.:h~rge from 
the Bango Dam. 

(b) to (d) The progress of construc-
tion of the Bango Dam is reported to be 
slow OJ} account of shortage of funds. 
The Gov.rn.ment ·of M.adbys Pradesh had 
allocated Rs. 13 crores fo·r tbis put~.: in, 
1985-86·and have indicated that; sh.QuWl 
ad.qua,t~ funds become available, durirla 
1986-87 t it would bo' :POssible to bliiQI tho 
Dam to 3l~ 'metres· by June 1987 to moe, 
thf>~wat'r·l".~emeQt of It be .~rpa;Srrp.s •. 
Coav.ct. ';Ior cout'1tSllins Earth (a~. 
MMOIlati' dam. have!' been fiaalised '.8,.. 
.,1;.1 • .,1. Pl!08r"s 011' laU me'bloPk'4~' 1'a, 




